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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD) : (a) The flood problems of the
Adhwara Group of rivers were studied in
detail by a Committee consisting of senior
technical officers of the State and Central
Governments. This Committee also
examined the possibility of reservoirs,
detention basins and tanks as well as
distribution of flood water through
different channels for irrigation and flood
moderation and concluded that these werc
not feasible in the conditions obtaining in
the area, and recommended the flood
control works to be taken up. Investi-
gations for these flood control works are
in progress.

(b) The Government of Bihar have
reported that no objections or representa-
tions have been received.

(c) Does not arise in view of (b) above.

(d) This will have to be considered by
the State Government after the detailed
project reports and estimates of the
schemes have been prepared.

Upgrading of Surgical Department of
Darbhanga Medical College

958. SHRI BHOGENDRA JHA : Will
the Minister of HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT be pleased to refer to the
reply given to Unstarred Question No. 3740
on the 9th December, 1968 and state:

(a) whether the proposal for upgrading
Surgical Department of the Darbhanga
Medical College Hospital h:s since been

idered by Gover t; and

(b) if so, the decision taken thercon
and the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
B.S. MURTHY): (a) and (b). The
proposal of the Government of Bihar for
Central assistance for a  Postgraduate
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Depariment of Surgery in the Medical
College Darbhanga, has not been approved
during the current financial year.

Western Kosi Canal

959. SHRI BHOGENDRA JHA : Will
the Minister of IRRIGATION AND
POWER be pleased to refer lo the
reply given to Unstarred Question No.
3807 on the 9th December, 1968 and
state :

(a) the result of the matter with regard
to the Western Kosi Canal having been
taken up with the Government of Nepal
at the highest level;

(b) the hurdles standing in the way of
the approval by the Government of
Nepal; and

(c) the amount that has been or is
being allocated in the Fourth Five Year
Plan for the completion of the Weslern
Kosi Canal ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER ( SHRI SIDDHESHWAR
PRASAD) : (a) The approval of His
Majesty's Government of WNepal is still
awaited.

(b) Some procedural questions regarding
the execution of a few Nepal benefit works
connected with the Western Kosi Area,
are under discussion,

() The Fourth Five Ycar Plan is yet
to be finalised.

Correction of Answer to USQ. 5694
dated 26-8-1968 rc. Electric
Crematorium, Delhi

THE MINISTER OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHRI K. K. SHAH): The
Municipal Corporation of Delhi had
intimated on 23rd August 1968 that a
sum of about Rs. 1,60,00/- was spent
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annually on the maintenance of the
Electric Crematorium. It was subsequently
intimated by them on 30th November
1968 that there had been a mistake, and
the figure of Rs. 1,60,000/- supplied on
23rd August 1968 actually related to the
total expenditure incurred annually by
the Corporation on the maintenance of
staff of all its crematorium grounds. The
expenditure on the Electric Crematorium
was only Rs. 80,000/- per annum. The
figure of Rs. 1,60,000/- may, therefore,
be substituted by Rs. 80,000/-.

MR. SPEAKER: Now, Shri Kanwar Lal
Gupla.

SHRI M. L. SONDHI (New Delhi) :
The East Pakistan refugees are starving
in front of the Prime Minister's House.
She gave us such a sermon the other day
here......

MR. SPEAKER : The hon. Member
does not come into the picture now.

SHR1 M. L. SONDHI : They are star-
ving in front of her House. They are
dying; last time, several of them died...

MR. SPEAKER : The hon. Member
should resume his seat. Nothing that he
says will be taken down. He cannot get
up in this manner and go on shouting.

12.05 hrs,
SRI M. L. SONDHI**

MR. SPEAKER : There are a large
number of people starving. The proceed-
ings of the House cannot be stopped on
that account. Will the hon. Member
kindly sit down ? Nothing that he says
will be taken down.

SHRI M. L. SONDHI**

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
ATTACKS By Mizo ReseLs ON
SECURITY FORCES
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THE MINISTER OF HOME AFFAIRS
(SHRI Y.B. CHAVAN): Mr. Speaker
Sir, as the House is aware the security
forces are continuing their operations
against rebels in Mizo Hills District. On
the 7th February at about 630 P. M. a
Major, in the course of a visit to a village
called Hnahlan within the limits of his
operational jurisdiction and close to the
Burma Border was suddenly fired upon.
It is with deep regret that we learnt that
the Major was killed. The security Forces
undertook a thorough combing of the
area  immediately onm the following
morning.
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** Not recorded.



